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The above Bill has been passed by the Arunachal Pradesh Fifith
Legislative Assembly on g September, 2010,
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(Wangjin Lo angdong)
Speaker,
LegislativeAssembly,
Arunachal Pradesh, Naharlagun,

Dated Naharlagun,
the 6% September, 2010.

| assent to the Bill.
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Gerieral J J Singh
PVSM, AVSM, VSM (Retd)
Governor
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A
BILL

further to amend the Arunachal Pradesh Salaries and Allowances of Ministers

Act, 1983 (No. 6 of 1983).

(As passed by the Assembly)
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